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HIGH COURT OF DELHI AT NEW DELHL.

No. W49Y  /p&P/DHC
pated_ AU[09 | U

QUOTATION NOTICE

Sealed quofations are invited from reputed Packers and Movers who are dealing with packing

and shifting of household/electrical equipments/articles from different areas in New Delhi/Delhi/NCR.

Interested parties should submit their quotation/rates, terms & conditions in sealed cover to
“THE REGIST!E{AR (Protocol), DELHI HIGH COURT, SHERSHAH ROAD, NEW DELHI-110003 latest by
15.10.2011 til1 4.30 P.M.

This Court reserves the right to accept or reject any or all quotations without assigning any

reason.
{(RAM MOHAN}
JOINT REGISTRAR ({P&P)
(9910390954)
Copy to :-

Computer Cell for uploading on website of High Court of Delhi.



